P
‘ IN THE CENTRAL ADMINISTRATIVE TRIAUNAL
AHMEDABAD BENCH
O.A.No. 653/93
T.A. No.
30-11-1994
DATE OF DECISION
Shri S,M. Rathod Petitioner
Shri G.A. Paudit Advocate for the Petitioner(s)
Versus
| Union of India and Others ~ Respondent
Shri Akil Kureshi Advocate for the Respondent(s)
CORAM :
The Hon’ble Mr. V. Radhakrishnan Member (A)
The Hon’ble Mr. Dr. R.K, Saxena Member (J)

1. Whether Reporters of local papers may be allowed to see the Judgement ?

2. To be referred to the Reporter or not ? Nb
| 3. Whether their Lordships wish to see the fair copy of the Judgement ?

4. Whether it needs to be circulated to other Benches of the Tribunal ?



S eMeRathod
Salt Inspector
Halvad Range, Applicant

Advocate Shri G.A.Pandit

versus

1. Union of India,Through
The Salt Commissioner,
Office of the Salt Commissioner,
Jaipur,

2s Deputy Salt Commissicner,
B-Block, 4th flcor,
Ajanta Commercial Centre,
Ashram Road, Ahmedabad,
3. Superintendent of Salt,
Dhrangadhra, Respondents

Advocate Shri Akil Kureshi

ORAL JUDGMENT

In
Per Hon'ble Shri V.Radhakrishnan Member (A)

Mr,Pandit,according to the instructicn
from the applicant, states that the applicant will be satisfied
if he is allowed to make a representatiocn to the Salt-
Commissioner for a decision in the matter and that whatever
decision will be taken by the Salt Commissioner shall be
acceptable to him and he shall akide by it. In view of the
above, the applicant is directed to make a representation
within 10 days from today to the Salt Commissioner anc¢ on
receipt of such representation by the respondent i.,e. the
Salt Commissioner, is directed to take decision on the said
representation within two weeks from the date of the

receipt thereof and intimate the applicant, Interim relief stands
vacated,
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o In view of the above directions Mr, Pandit, learned
counsel for the applicant seeks permission to withdraw the
0.A, Permission granted as prayed for, No order as to costs,

Copy of the order may be given to Mr, Pandit,
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(Dr. R.K. Saxena) (Ve Radhakrishnan)
Member (J) Member (A)

*AS,



